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DELHI NAGRIK SEHKARI BANK LTD.

Regd. Office : 720, Near Ghanta Ghar, Subzu Mandi, Delhi-110007

Admn. Office : 3-C/5, Opp. Liberty Cinema, New Rohtak Road, Delhi-110005
Phones : 011-28717331-34 ° Fax : 011-28712179

Website : http://www.dnsbltd.com ¢ E-mail : info@dnsbltd.com

Administrative Office

Ref. No. ..... DNSB'L'/I—T072021-2022/RCS/OZ’Z 78 23!_)@?_9022 .........................

To,
Assistant Registrar Banking/LO,
O/o Registrar Co-operative Societies,
Govt. Of NCT of Delhi ,
Old Court Building,
Parliament Street,
New Delhi - 110001

Reg: Un-starred Question No. 102 & 103 raised by Sh. Saurabh Bhardwaj,
Hon’ble MLA, Delhi and Sh. Praveen Kumar, Hon’ble MLA, Delhi respectively.

Sir,
As per your letter dated 21-03-2022, reply to above mentioned questions are

given below :-

1. Answer to Question No.102 :
_a) As per Audit Report dt. 31-03-2021 the gross NPA of Bank was Rs. 27.40
Crore (38.69%)
b) —
c) As per Audit Report dt. 31-03-2021 the total loss of Bank was 10.38
(Crore)
d)
e) Details of pending inquiries U/s 66(2) of DCS Act, 2003 :-
] Inquiry u/s 66 (2) of DCS Act 2003 regarding misappropriation of

funds in distribution of Diwali Gifts against Ex-Directors.

i) Inquiry u/s 66 (2) of DCS Act 2003 against Ex-Directors on the
complaint of Sh. Sadan Singh Yadav regarding discrepancies in
loans.

iii) Inquiry u/s 66 (2) of DCS Act 2003 regarding discrepancies
observed in Audit Report for the year 2015-2016.

Phones : Subzi Mandi - 23850989, Krishna Nagar - 22097003, Lajpat Nagar - 26414570, Tri Nagar - 27383621, Janak Puri - 25553968
Narela - 272828086, Pitampura - 27011943, Yamnua Vihar - 22912358, Nangloi - 25943567 Shahdara - 22585250, Najafgarh - 25022192
Rohini - 27852526, Meethapur - 26669100, Karawal Nagar - 22933157



iv) Inspection u/s 66 (2) of DCS Act 2003 regarding enrollment of

Members at Karawal Nagar Branch.

List of pending case U/s 118/121 of DCS Act, 2003 :-

i)

i)

)

9)
h)

Show Cause notice U/s 121(2) Rule 159 issued to Sh
Jitendar Gupta by RCS regarding enrollment of Members at

Karawal Nagar Branch.

Show Cause notice U/s 121(2) Rule 159 issued to Sh
Jitendar Gupta by RCS regarding discrepancies observed in
Audit Report for the year 2015-2016. Proceedings have

been completed.

Show Cause notice U/s 121(2) Rule 159 issued to Sh Rajesh
Sharma (Ex-Director) and others by RCS regarding

enrollment of Members at Karawal Nagar Branch.

. Answer to Question No.103 :

a) An FIR is pending against one of the present Director Sh. Ajit Singh and

his son namely Sh. Sudhir Kumar vide FIR No. 129/2018 U/s

406/468/420/120-B IPC pending before EOW Cell, Delhi which is pending

investigation till date.



Their loan accounts got cleared on 21-11-2016 i.e. prior to his becoming a
Director in the previous Board.

b)

c)

Thanking you and with kind regards.

- PR | ly,
Far Delhi Nagil')rl]tcgge Xari Bank Lo,
M

?
(HBLIEARHe):- utive Oficey
C.E.O. (OFFICIATING)
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ot No. .. DNSBL/HO/2021-2022 RCS4. 13/ W

Sh.AAA,

Asstt.Registrar (Banking),

Office of the Registrar Cooperative Societies,
Gowt, of N.C.T. of Delhi,

Room'Né.16, Old Court Building,

Parliament Street,

New Delhi - 110001,

NGV e A

Reet AmR®

DELHI NAGRIK SEHKARI BANK LTD.

Regd. Offlce : 720, Near Ghanta Ghar, Subzl Mand, Delhi-110007
Admn. Oftice : 3-G/6, Opp. Liberly Ginema, New Rohtak Road, Delhl-110005
"Phones ; 01 1-98717331-34 © Fax 1 011-28712179

E-mall : Info@dnsblitd.com

Reg.: Supplementary Information regarding Gross NPA & Net NPA.

Dear Sir,

o L)

Estd. 1969

...............................................................

This is in continuation of our earlier letter NO.DNSBL/HO/2021-2022/R-C_S/2147 dated

90,12.2021, vide which we sent Bank's point wise response to various

Now, as desired, we submit detailed information of Gross NPA 8 Net NPAi

- to Question No.180(a) in the sheet attached.
We hope this meets your requirements.

Thanking you and with regards,

Yours sincer

ly,

PlL

. .O..(.O'FFlC\lA)T\NG)
for v~ A,
Vi)
— /

Phones : Subzl Mandi - 23650989, Krishna Nagar - 22097003, Lajpat Nagar « 26414570
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MOST URGENT/
TIME BOUND
OFFICE OF THE REGISTRAR CO-OPERATIVE SOCIETIES

GOVT. OF NCT OF DELHI, OLD COURT BUILDING,
PARLIAMENT STREET, NEW DELHI -1 10001

BANKING BRANCH

F-No. AR(BKG)/MISC/RCS /2021-22; i) Dated:- \‘2}—\ 5\7’2”

To o
4‘]’]6 Chairman/CEQ
Delhi Nagrik Sehkari Bank Ltd.

3-C/5, Opp Liberty Cinema, New Rohtak Raod,
Delhi-110005

Sub: Information in re

gard to NPA and Loss in respect of Delhi Nagrik
Sehkari Bank Ltd.

Sir

)

With  reference  to  your letter No. DNSBL/HO/2021-
2022/RCS4.13/2149 dated 01.01.2022 (copy enclosed) wherein you have

provided the following information:-

1. On 31.03.2021 Gross NPA was 38.69% which increased to 45.92% on

15.12.2021 . Further the loss to the Bank as on 31 .03.2021 was Rs.
. 10.38 Crore.

In this connection, you are directed to clarify as to whether the
aloresaid information has been intimated to the RBI, as per the statutory

guidelines issued by the RBI on the subject. If so, whether RBI has given

any directions/ opinion in the matter.

Your reply should reach the office of the under signed positively within

3 day of receipt of this letter.

Encl: As above ,7/9/},1/

(A.A. ARF])
ASSTT. REGISTRAR (BKG.)
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Branch ... ADMN.OFFICE
... DNSBL/HO/2021-2022/RCS4.25/ 3 Q F¢- Dated:03.2022
Sh.AAAMi,

Asstt.Registrar (Banking), o
Office of the Registrar Cooperative Societies,
Govt. of N.C.T. of Delhi,

Room No. 16, Old Court Building,

Parliament Street,

New Delhi - 110001.

Dear Sir,

Reg. : Information about NPAs & Losses.

We write with reference to your trailing mail/letter F.No. AR(BKG)/MISC/RCS/2021-22/111
dated 17.03.2022, seeking confirmation on Bank’s having shared the NPAs & Loss information
with RBI.

In this regard, we confirm that the Bank has been sharing the NPAs & Loss information
with RBI on fortnightly basis. The information as on 31.03.2021 and 15.12.2021 was shared with
RBI on 28.04.2021 and 24.12.2021 respectively and there were no directions/opinion thereto.
The latest information has also been furnished to RBI during their recent Annual Inspection of the
Bank’s position as on 31.03.2022.

We take this opportunity to clarify that the increase in the Gross NPAs percentage as
pointed out in your aforesaid letter is broadly due to substantial fall in the Total Loans and
Advancés and not just because of increase in NPAs. During the comparison period of
31.03.2021 and 15.12.2021, the Gross NPAs increased by just Rs.75 lacs, whereas the total
loans and advances fell by Rs.9.53 crores thereby showing a deceptive increase of 7.23% in
Gross NPAs, and it does not reflect the true picture.

We once again submit that the Bank is seized of the importance of controlling NPAs for
which all-out efforts are being made.

Thanking you and with regards.
Yours faithfully,

(H.R.KAPIL )
C.E.O.(OFFICIATING)

Regd. Office : 720, Near Ghanta Ghar, Subzi Mandi, Delhi-110007

Admn. Office : 3C/5, Opp. Liberty Cinema, New Rohtak Road, Delhi-110005
Phones : 011-28717331-34 « Fax: 011-28712179

Website : http://www.dnsbitd.com « E-mait : info@dnsbltd.com

Phones : Subzi Mandi - 23850989, Krishna Nagar - 22097003, Lajpat Nagar - 26414570, Tri Nagar - 27383621, Janak Puri - 25553968
Narela - 27282806, Pitampura - 27011943, Yamuna Vihar - 22912358, Nangloi - 25943567, Shahdara - 22585250, Najatgarh - 25022192

Rohini - 27852526, Meethapur - 26669100, Karawal Nagar - 22933157

/
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Cases U/S 66(2)

1166(2) vinod pawar vs Capital coop. T/C
2166(2) Delhi niwas CGHS vs udai veer singh and ors
3166(2) Delhi nagrik schkari bank vs various
H66(2) National CGHS vs various
5166(2) Jain coop. bank vs pardeep kumar jain
01066(2) Baljeet nagar CGHS vs various
7166(2) Fakhruddin CGHS ltd. vs various
8166(2) Anil Gaur vs DNSB
9166(2) Sadan Singh Yadav. R.S. Yaday and Vijay
Dev vs DNSB
10]66(2) Anil Gaur vs Sh. Chander prakash bhardwaj &
ors.
[1166(2) Surinder Singh Vs. Promise CGHS Ld.
121606(2) Parishad Cooperative Bank Lid.
13166(2) Rajendra CGHS

.\}\



Cases U/s 91

Sh.no.

NAME AND SOCIETY

MEENAKSHI & ORS. VS. DELHI UNIVERSITY STAFF CGHS LTD.

SUNITA GOEL VS. RAJASTHAN BHAWAN NIRMAN CGHS LTD.

RITUJINDAL VS. DELHI WATCH DEALER SOCIETY LTD.

Roshan Lal Yadav Vs Swaroop Sadan CGHS 1.TD

wnld o lto| —

Manju Aggarwal Vs Supreme Court Bar CGHS Ltd

o

Rajesh Kumar Vs Sanchar Vihar Apptt.

<3

Anurag Jain Vs Skylark CGHS Ltd

oo

Virender Singh Vs Supreme Court Bar CHBS Litd

&)

Raj Kumari and Ramesh Raj Bains Vs Raj Vihar CGHS

10

Sheila C Massey Vs Ghalib CGHS Ltd

Il

Rajender Prasad Vs Central Delhi CGHS Ltd

12

K. K. Prasad and Vandana Prasad V/s Apni CGHS Ltd.

I3

Jyou Arora versus Mayurdwaj CGHS Ld.

Jatinder Arora versus Central Govt, Services Coop Land & GHS

12

¢
eodoa b Sh! as




23.03.2022

Details of court cases U/s 121 of DCS Act, 2003 for prosecution
sanction for offences and penalties U/s 118 of DCS Act, 2003 in
the court of Registrar Cooperative Societies.

S. Name of Society Case title
NO.
1 Shree Ganesh CGHS Ltd. Sh. Mohinder Madan V/s Sh.

V.K.Mathur & Ors.

2 | Ekta CGHS Ltd. <h Bharat Bhushan Allahbadi V/s Sh.
Sunil Aggarwal, Amit Garg & Sh. Tarun
Lekhi

" Delhi Mercantile Coop. Urban Delhi Mercantile T/c Society Ltd V/s )
T/C Society Ltd. Sh. Bipan Kumar and Sh. Gopal
Pandey.

Evershine CGHS Ltd. Mrs. Mamta VE@gﬁhe CGH—S—-Lt'd‘

Anant Bir Singh Jain V/;Ex—M.C of Shri
Parshavnath CGHS Ltd. for the period
2006 to 2013.

Shri Parshvanath CGHS Ltd.

Holtec CGHS Ltd.

Delhi Nagrik Sehkari Bank Ltd. Proceedings started against Sh. ,
Jitender Gupta, CEO of DNSB on the |
basis of Inquiry Report of Sh. Sanjay ‘
Sharma. (Inquiry u/s 66(1) of DCS Act, \
2003. o
Administrator /s Ex-President, Ex-
Secretary, Ex- Treasurer of Quetta

CGHS Ltd.

Quetta CGHS Ltd.

i
I, i
Smt. Esha Behl v/s Delhi Citizen CGHS l

Ltd. }

-

Delhi Citizen CGHS Ltd.

*2f Nas - —
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